127 Papers Laid

[Shri A.: P. Sharma]

(ii) Annual Report of the Delhi
Smam)l Industries Develop-
ment Corporatio m Limited,
Delhi for the period from
15th February, T971 to 31st
March, 1972 along with the
Audited Accounts,

[Placed in Library, See No. LT-
9998/76].

(iii) Annual Report of the Delhi
Small Industries Develop-
ment Corporation Limited,
Delhi, for the year 1872-73
along with the Audited Ac-
courts and the comments of
the Comptroller and Auditor
General thereon,

[Placed in Library, See No LT-
9999 /76).

(iv) Annual Report of the Delhi
Small Tmdustries Development
Corporation Limited, Delhi,
for the year 1973-74 along
with the Audited Accounts
and fthe comments of the
Comptroller and  Auditor
Genera] thereon.

[Placed 1n Library.
9999/76).

See No., LT-

NoTIFICATIONS UNDER Navy Act, 1857
AND ANNUAL REPORT OF MISHRA DHATU
Nacam Lrp, HyDERARAD FOR 1074

THE DEPUTY MINISTER IN THE
MINISTRY OF DEFENCE (SHRI
J. B. PATNAIK) I beg to lay on the
Table—

(1) A copy each of the following
Notifications (Hindi and
English versions) under sece
tion 185 of the Navy Act,
1957: —

(i} The Nawval Ceremonial,
Condition of Service and
Miscellaneous (Amend-
ment) Regulations, 19875,
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published in Notification
No. SR,0. 3¢4 in Gazette
of India dated the 8th
November, 1875,

(ii) The Navy (Discipline and
Miscellanéous Provisions)
(1st Amendment) Regula-
tions, 1976, published in
Notification No. S.R.O. 360
in Gazette of India dated
the 20th November, 1975,

(iii) The Naval Ceremonial,
Conditiong of Service and
Miscellaneous (Second
Amendment) Regulations,
1875, published in Notifica-
tion No. SR.O. 361 in
Garzette of India dated the
29th November, 1875.

|Placed wm Library See No. LT-

10000/76)

(2) A copy of the Annual Report
(Hindi and English versions)
of the Mishra Dhatu Nagam
Limited, Hyderabad, for the
period ended 31st December,
1974 along with the Audited
Accounts and the comments
of the Comptroller and Audi-
tor General thereon, under
sub-section (1) of section
619A of the Companies Act,
19586,

{Placed in Library. See No. LT-
10001 /76].

12,01 hre

COMMITTEE ON PRIVATE MEM.
BERS' BILLS AND RESOLUTIONS

F1FTY-SEVENTH REPORT

SHRI G. G, SWELL: (Autonomous
Districts): I beg to present the Fifty-
seventh Raport of the Committee on
Private Members' Bills and Resolu-
tions,



